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SL. No...mu.Date.., 

/B.8 SAHAY 
{Novary Gds 

GOTT Br t 
dated 24-12-2023 

I, 

BEFORE THE NATIONAL GEEN TRIRUNAL orTA 

as 

B.B 

In Re: News item titled " fnfr Hp Tt r TG glT Ig oI Hd 

8 SAHAY 

O.A. No. 101 of 2024 (EZ) 

(Earlier O.A. No.502/2024/PB) 

Jharkhand State Pollution Control Board & ors 

Versus 

TAgAHAY 
1fery Gindih 

eg Na. 507eIOT) 

R " appearing in Prabhat Khaber 

..SATEASEAT... 
...sAR).GAAADAIEET..S AGM. 

Giridih 

AFFIDAVIT ON BEHALF OF RESPONDENT NO-3 IN COMPLIANCE 
OF THE ORDER DATED 21.10.2024 

District Mintng efficer 

acquainted with all the facts and circumstances of this case. 

B.BSAHS 

Applicants), 

..aged about ..3... years son of 

Girndtl 

Respordet (s) 

.presently posted 
and as such , I am well 

1. That, I have gone through the order dated 21-10-2024 passed by the Hon'ble 
National Green Tribunal and have understood the contents therein. 

2. That the instant Original Application registered as O.A. No 502/2024 was taken 
up sou moto by the Prinipal Bench of Hon'ble NGT on the basis of news item 

4cR published in the News wing dated 29.02.2024 related to illegal 
sand mining in Giridih district of Jharkhand. It has been alleged that everyday 

B.ajSAHAY 
Peg S07e 

HINSIA YE.8SAA e Ne.su7E0t 
FE 

hundreds of tractors load illegally extracted sand in an area near the Gawan 

141



Police Station and sale it in the other parts , as a result of which the ecology of 
the River is adversely affected. As per the news item, the local administration 

has take action against illegal sand extraction at village and has committed raid 
in the vicinity of the Sakri river in Ganwa Block in which the tractors engaged 
in illegal loading of sand were seized while trying to escape. 

3. That, it is humbly stated and submitted that in view of substantial issue relating 
to compliance of environmental norms raised in the said news item, the 
principal Bench of Hon'ble Tribunal , New Delhi vide Order dated 07.05.2024 
, was pleased to dispose of the matter directing the Member Secretary, JSPCB 
to take appropriate action in terms of the observations made and file action 

taken report before the Registrar of the Estern Zone Bench of the Tribunal. 
4. That , it is humbly stated and submitted that in pursuance of the said order of 

Hon'ble NGT, Principal Bench, New Delhi passed in O.A.No. 502 of 2024 , the 
Jharkhand State Pollution Controll Board, vide letter/ref. no B-1205 dated 16 
05-2024, directed the Deputy Commissioner -cum- Chairman, District Task 

Force (Mining), Giridih and the District Mining Officer-Cum- Member 
Secretary, District Task Force (Mining), Giridih to submit Action Taken Report 
(ATR) against the alleged illegal sand mining as revealed in the news item 
dated 29-02-2024 published in the News wing. 

Photocopy of letter ref. no B-1205 dated 
16-05-2024 of JSPCB is annexed and 

marked as Annexure- A 

5. That, it is humbly stated and submitted that the District Mining Officer, Giridih 

in response to the said letter, submitted the action taken report vide letter no 

900 dated 09-10-2024. The report inter alia provides a brief account of the 

action taken form time to time against illegal mining and transportation of sand 

District Mining efficer 
Giridih 

OTAR 
B.B.sa Notaw C 

242



BBSANA 

from Sakri River within Gawan Circle of Giridih District and the datails of 

FLR lodged/Fine realized in terms of Jharkhand Minor Mineral Concession 
Rules. 2004 during the course of Inspection carried out. 

6. That , it is humbly stated and submitted that the report mentions that in the 
meeting of District Taks Force regarding the instances of illegal mining and 
transportation, the Deputy Commissioner directed the Circle Officer and 

Officer in-charge of police Station of the area to conduct frequent surprise 
inspections time to time and keep vigilance over the area within their 
jurisdication . As a result of continuous actions total 334 no. of vehicles were 
seized 57 nos. of FIR were lodged and fine amounting to Rs. 37.71 Lakhs were 

realized during the period April 2023 to September 2024 in Giridih District. 

Photocopy of letter no 900 dated 09-10-2024 

of District Mining Officer, Giridih is annexed 

and marked as Annexure- B 

7. That , it is humbly stated and submitted that the Hon'ble Tribunal may be 

pleased to accept the action taken Report Submitted by District Mining 
Officer, Giridih , and /or pass order as the Hon'ble Tribunal may deem fit and 
proper for adjudication of the matter. 

8. That the answering respondent craves leave of this Hon'ble Tribunal to file 

further affidavit if required or directed by the Tribunal. 

Noe 

9. That this Affidavits is filed bonafide and in the interest of justice. 

10. That the statement made in forgoing paragraphs are true to my knowledge and 
annexures are true copies of its originals. 

Got 

District Mining efficer 

Giridih 

Districl wlning effcer 
DEPON!NT 
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Who bu 
his 

simatut 
iny 

Sn/Smt.. 

VERIFICATION: 

Verified at Giridih on this the day of .J.." November, 2024 that the averments & 
facts stated herein above are true and correct to my knowledge and belief and 
nothing material has been concealed therefrom. 

who is ldentified... . 

E-No -12os]8s 

JJ-J5-94 

Advocate Giridih...... 

Solemnly a ffairms & neclare before me 

& SAHAY 
Notary'&ovt. of Indis 
G1rtti (Jharknand! 

Keu. NO. 5076/09 

B SAHAY 

2Notary G 

1 1 NOV 2024 

Govt. ol 

DiBIOMg effico 
Giridih 
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B-1205 Dated 16-05-2024-3.pdf 

JSPCB 

Ref. No. B:)205 

From, 

To, 

JHARKHAND STATE POLLUTION CONTROL BOARD 
TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004 

Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139 

Sir. 

Kumar Manibhushan, 
Environmental Engincer. 

By Email 

The Deputy Commissioner - Cum -
Chairman, District Task Force (Mining), 

Giridih. 
The District Mining Officer -Cum 

file:///C:/Users/user/Downloads/B-1205%20Dated %2016-05-202. 

Member Secretary, District Task Force (Mining). 
Giridih. 

appearing in News Wing dated 29.02.2024 - Regarding. 

Sub: - Action Taken Report against the illegal sand mining in light of the order dated 
07/05/2024 of the Hon'ble NGT, Principal Bench in 0. A. No. 502/2024 in News item titled 

Hon'ble NGT Matter 
Time Bound (Urgent) 

News Wing dated' 29.02.2024. 

Ranchi, Dated...!l0Sj2024 

With reference to the above noted subject. I am directed to inform that the Hon'ble NGT, Principal 
Bench in its order dated 07/0S/2024 inO. A. No. 502/2024 in News item titled RsE HOT Tt 

KMB/717 

dated 29.02.2024 (copy encloscd) has suo moto taken up the matter for hearing. The relevant 
portion of which is as follows: -

"1. This original application is registered suo motu on the basis of the news item titled " fRs0G 

2. The news item relates to alleged illegal sand mining in Giridih District af Jharkhand. As per 
the news item, the local adninistration has taken action against illegal sand extraction a Village 
Prakhand and has committed raid in the vicinity of the Gawan sakari river. At the time of raid, 
the tractors engaged in illegal loading of sand had tried to escape but they were caught. The news 
item reveals that everyday hundreds of tractors load illegally extracted sand in an area near the 
Gawan Police Station and sale it in the other parts, as a result of which the ecology of the river is 
adversely afected. 

3. The news item raises substantial issue relating to compliance of the environmental norms. 

S. If the illegal sand nining is being done in Gawan Sakari river then the Jharkhand State 
Pollution Control Board (JSPCB) 0s reguired to trace out the persons responsible for the same 
and take appropriate action for imposition of environmental compensation. 

6. Hence, we dispose of the 04 directing the Menber Secretary, JSPCB to take appropriate 
action in terms of the observations made above and file action taken report before the Registrar 
of the Eastern Zonal Bench of the Tribunal. If found necessary, the matter will be listed for 
consideration before the Bench. Ler the original record of the OA be transferred to the Eastern 
Zonal Bench of the Tribunal. " 

In view of the above, it is, hereby directed to submit the detailed Action Taken Repofi 

Gort 

B.B.SAHI 
Notary Giridih 

Reg Ne. 507e/07 
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< aer T appearing in News Wing dated 29.02.2024 to the Board's Headquarters on or before 
26/05/2024 so that the report may be filed within time. 

Encl: As above 

Yours Sincerely 

(Kumar Manibhushan) 
Environmental Engineer 

Govt 

NO7ARP 
BesAHAY 

Novery Girldih 
Reg No. S07E/07) 

lndg 
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Email : dmo:giridih@jharkhandnail.gov.in 

Action Taken Report Against the illegal sand mining in light of 
the order dated 27/O8/2024 of the Hon'ble NGT, Principal Bench 
in 0.A.No. 502/2024(Original Application No. 101/2024/EZ) in 

News item titled "fRsE HO t R Ri aT} AIG I 

News Wing dated 29-02-2024,Regarding, 

3AT4* Vaf� B -1205/ fG 16.05.2024, H115 fafe 
27.08.2024 0.A.No. 502/2024/PB G $H þIIY yajo 
479/H0, feio 24.05.2024 

Tribunal, Principal Bench, New Delhi Ra 3T¢T fis 07.05.2024 d 
National Green Tribunal, Easterm Zone Bench, Kolkata yRT 3CY fHiA 

H41617 fyHIac 2004 fH 54 TET fAuHHIR 20,000.00HO 

OTARE 

Govt. 
Notary Girldih 
Reg Na. S078/07, 

nda 

747



16.04.2024 30.09.2024 Gtc5 h 11 qIg o Ga , AIRGUG ar 

100/2024 f-i6 24.09.2024 RI Yerftc q HAIS T (faarvt 

./qHO fiE..99/o.4 

F Govt 

ESAHA 
Nolary Giridih 

Reg.No.$076/07) 

india 
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NotaGridlh B.B.SAHAY 

02.09.24 

1492 

PS 
GAWAN 

Owner. 

Driver 

and 
others 

ENG. NO. S325N87504 

Tractor 

CHE 

933371313548s 

SAND 

100 

FIR 

BY 
MICASE 

NG 

F.I.R DETAIL 

11| 15.06.24 

Total 

1100 

160000 

347 

CO GAWAN YADAV 

GAWAN YADAV.SERWA, PS 

Traller JHIIU1765 

SAND 

|SANJIT PRASAD 

100 

10000 

2402816909 29-Jun-24 

Tractor/ 

10 15.06.24 

347 

CO 

GAWAN 

BISHESHWAR 

MODI 

|S/O-DASSO CHERWAN, GAWAN S/O-SOKHI MODI, AT 

Traller JHIIAN7853 

SAND 

100 

10000 

9 15.06.24 

2402782335| 27-Jun-24 

Tractor 

347 

CO 

GAWAN 

BALIRAM 

MANZI 

O.BOKARO 

Traller JHI0AS8356 

SAND 

MANZI.GHATYARI,BERM Tractor/ 

100 

10000 

2402782244| 27-Jun-24 

8 15.06.24 

347 

CO GAWAN YADAV 

S/O-SANNU RAM YADAV.AT-KAKNI. TISRI 

TrallerJH1IAA1696 

ARVIND KUMAR 

CO 

GAWAN 

DINESH 

PRASAD 

SAH|SAW. 

AT-TISRI, 

PS-TISRI 

SAND 

100 

7 14.06.24 

S/O-MATHURA 

10000 

Tractorl 

2402781939| 27-Jun-24 

345 

TractorJHI1X9708 

SAND 

S/O-JAGESHWAR PD 

100 

60000 

6| 24.05.24 

2402683391| 22-Jun-24 

313 

CO 
GAWAN 

PRAMOD 

KUMAR 

Tractor JHI1ABS392 

SAND 

100 

10000 

s 24.05.24 

240242 1463| 06-Jun-24 

313 

CO 

GAWAN 

JAMRIT 

YADAV 

GAWAN YADAV, AT-CHERWA, PS |S/O-DASHARH PD MAJHNEY GAWAN S/O-YUGAL YADAV, AT |AT 

KAKNI 

TISRI 

GIRIDIH 

|SO 

Tractor JH211J9441 

SAND 

100 

10000 

4 

2402421377 06-Jun-24 

275 

Tractor JHIIAA6366 

CO GAWAN YADAV 

|ARVIND KUMAR 

CO 

GAWAN 

SURESH 

RAVIDAS 

SAND 

100 

3 

10000 

16.04.24 

2402026607| 09-May-24 

222 

Tractor JH11AQ6175 

SAND 

100 

10000 

2 29.02.24 

2401986341| 07-May-24 

128 

Giridih So 
Kishun 

Ravidas 

At 
Tisri. 

Nakatpura, Nalada 

CO GAWANYADAV 

JPINTU KUMAR 

CO 
GAWAN 

AMIT 

KUMAR 

SAW 

Tractor BR528847 

SAND 

100 

1| 29.02.24 

10000 

128 

2401179114| 15-Mar-24 

TractorJH10CQ1512 

|Giridih So 
Gopi 

saw, 

At 
Gumgi 

Tisri, 

SAND 

100 

10000 

SI No 

2401049881| 07-Mar-24 

Date 

Letter 

No. 

Thana/ CO 

Name 

Address 

Type 
Vehicle 

Vehicle Details 

Minerals 

Cft 
Qnty in 

Amount 

Block -Ganwan 

GRN No. 

Date 

illegal 

Sand 

Report 

of 
Gawan 

Block 

District 

Mining 

Office, 

Giridih 

MATHURA YADAV 

06.05.24 

Bihar 

So 
Rajendra 

Prasad, At 

949



0. 

F0. 

1 

01.04.2023 
30.09.2024) 

fco 01.04.2023 31.03.2024 T# (2023-24) 

199 

199 

135 

135 

107 

334 

107 

fi� 01.04.2024 30.09.2024 T# (2024-25) 

22 

22 

(2023-24, 2024.25) 

46 

129 

46 

11 

11 

57 

92 

92 

113 

113 

205 

1840400.00 

1840400.00 

1931500.00 

1931500.00 

3771900.00 

BSAHAY 
Notary Giridlh 

Reg No. 5078:01)/ 
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